
Written AmlDer, DECEMBER 17, 1980 

TIlE MINISTER 01-' STATE IN THE 
MINISTR Y OF l~nUSTRY (SHR.l 
CHARA.l'UIT CHANANA) :(a) Adoptj,.g 
thr. rAnking of the DeparlmC"nt ofCom-
pany Aff ... irs in regard to the hldustrial 
hOt.L~" (a~ Oil 31-12-78) dll' T11llnbt-r of 

._-------_-------._ 
~ame of the HO\L~e 

I. liirJa 

2. Tata 

3. Mafatlal 

4· J. K. Singhauia 
5. Thapar 

Letten of Inlt'Jlt and Ind~trial Lic(:J!(:f's 
granted during 1st July to 315t October, 
1980 undf"r the IndustritS (Ikvelopmcnt 
Be Regulation) Act, 1951 to \Uldf'rtakings 
belonging to first five industrial houses 
given bdow:-

---- - ---- -----
Xo. of Lettt"l'S of 

In ten t issued 

5 

3 

2 

No, of Industru.1s 
Licen ees iasued 

3 

3 

. - --- ---------------------- -------
Th(' dr-tails of all the Lt'ttr-TS of Inlt'nt 

and Industrial Licn.cc·s iJ:cluding lhr 
name of the Ul1it. Location, itrm of 
manufacturr-. c;lpac'ty C"tc. 2rt' published 
in the "Weekly Bullrtin of Import Lict'nc('s, 
Export Licel1c('s & Industrial Lice .... c('s·· 
and S\lpplem(~nt to tht" 'Monthly News 
Letter' publishc.-d hy tht· Indi~ll In' utmt'nt 
Centre'. Copks of thrst" publicatio1ls aTe 
availabk in thr. Parliament Library. 

(b) 41 applications from th(> abovt' 
houses are pending for consideration of 
the Govt-rnmf'nt .• 

(c) The progress of implt'mt-ntationl 
execution of all Letfrts of Intent and 
Indu.o;trial Licencrs are watchf'd by thr. 
conc.emt"d admi!listrativ(, Ministrirs. 
State Governmellts and abo by the various 
tt'chnical authorities likt, DGTD/ Textik 
Commissioner/Coal ControUt"r/Iro.Jl & 
St('cl Controller/Jute ControUC"r etc. 

(d) of these, 2 Foreign Collaborations 
of h~chnical nature were approved. 

E.tabUshmeDt of Remote Seasiag 
Centre 

4294, SHRI JANARDHANA PDD-
JAR),: Will the PRIME MINISTER 
pleas~d to state: 

(a) whether the Scientists have pleaded 
the establishments of remote sensing 
centre in each State; and 

(b) if so. Government's reaction to 
it ? 

THE MINISTER OF STATE INTHE 
DEP ARTM El\"TS OF SCIENCE AND 
TECHNOLOGY AND ELECTRONICS 
(SHRI C, P. N. SINGH} : (a' There are 

some pr Ilposals regarding I he setting up 
of state kvel remote sensing cells. 

(b) The matter is wlder considl"ration 
for optimal solutions. 

Traaafer of IPS Cadre Of6cers of 
Tasull Nad. to other Stat_ 

4295. SHRI N. DENNIS: Will the 
Minister of HOME AFFAIRS be pleased 
to lltate: 

<a> whether a number of police officers 
bome on the IPS cadre serving in Tamil 
Nadu are on the compulsory wait list; 

(b) if 60, the details thereof and the 
reasons thereof; and 

(c) the steps taken by the Central Go-
vernment to post them to other States? 

THE MINISTER OF STATE IN THE 
MINISTRY OF HOME AFFAIRS 
(SHRI YOGENDRA MAKWANA) 
(a) to (c) : Information is being collected 
and will be laid on the Table of the 
Houe. 

NOIHItiIi&atioa of Ia.dastrial Licences 

4296. SHRI S. M. KRlS~A : Will 
the Minister of INDUSTRY be pleased 
to state : 

(a) whether his Ministry has laid down 
new nor~ for extension of validity of 
industrial licences and letters of intent; 

(b) if so, the broad details therof; 

(c) the names of the Industrial Houses 
which were grantt"d indwtrial licer.ct'!' 
and issued letters of intent "hich could 
not be utili!:ed during the current year 
(uptil 31St October. Ig8o) ar.d have been 
or are being extended ; and 

l (1) the circunutanca un.d.et 'Which. 
~uch extensions are being granted? 




